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President, discharging the 
functions of the President, in 
relation to the State of Kerala. 

(4) Review by the Government 
on the working of the above 
Company. 

[Placed in LibTaTI/. See No. LT-
11577/66]. 

(5) Annual Reports ot the Na-
tional Productivity Council 
for the years 1963-64 and 
1964-65. [Placed in LibTaTl/. 
See No. LT-5577/661. 

RESOLunoNs RE FORWARD MARUTa 
COMMISSION, EXPORT PROMunON 
COUNCILs AND TARIFF COMMISSION 

TIle Minister of Commerce (Shri 
MaDubhal Shah): I bee to lay on the 
Table:-

(1) A copy of Government Re-
solution No. 35(2)-Com 
(Genl) (FMCl/65. dated the 
16th February, 1966 setting 
up a Committee to review the 
working of the Forward 
Market. Commission, Bombay. 
[Placed in Librarl/. See No. 
LT -5579/66]. 

(2) A copy ot Government Re-
solution No. 11 (33) 6S-EAC 
dated the 21st December. 
1965 on the recommendations 
of the Committee to review 
the working of Export Pro-
motion Councils. [P llleed ,n 
Libr"TI/. See No. LT-55581 
661. 

(3) A copy of Government Re-
solution No. 26(1 )-Tar/63 
dated the 19th February, 1966 
setting up a Committee to 
review the working of the 
Tarilr Commission. Bombay. 
[Pl<zced in Librarl/. See No. 
LT-5581/66]. 

NO'I'I1'ICAnONS UNDER MINza ANn Hnu-
a.u.s (R.CULAUON AND D-.op-
MZIft) AcT. ANNuAL RIIPOIt7 or 
NAUONAL COAL DI:vzLoI'MEll'1' CnII-
PORAUON, LTD., RANCRI AND AInovAL 
Ruoe or COAL BoAIID 

ft ........ ., .............. 

(Shrl S. K. De),): I beg to la\, on the 
Table: . 

(1) A copy each of the following 
Notification. IInder sub-sec-
tion (1) lection 28 of the 
Minel and Minerals (Re,ula-
tion and Development) Act. 
1957:-

(i) S. O. 81 published In 
Gazettee of India <lated the 
Ist January, 1966. 

(ii) S. O. 341 published In 
Ga7.ette of Indio doted the 
29th January. 1966. [Placed 
in Librarl/. Sec No. LT-
5582/66]. 

(2) A COpy each ot the tollowing 
papers:-

(i) Annual Report of the Na-
tional Coal Development 
Corporation Limited. Ran-
chi. for the year 1964-65 
along wilh the Audited 
Accounts and the commcnla 
of the Comptroller and 
Auditor General thereon. 
under sub-section (1) of 
Section 61SA of the Com-
panies Act, 1956. 

(II) Review by the Govern-
ment on the working of 
the above Corporation. 
r Pl"ced in Librarl/. Se. 

LT-55113/66). 
(3) A copy of the Annual Re-

P(lrt of the Coal Board for 
the year 1963-64. [Placed ift 
Libra'll. Spe No. LT 55841 
66). 

FtNAL REPORT or STenv TrAM 011 
DIRECTORATE GENERAl. 0... StlPPLIU 
.AND DISPOSALS 

The MIn1ster of State In tbe MIniIr-
try at lIIIIa"" (Sui Bllnldhe.d,. 
.... ): On behalf of Slrri Raghura-
malah, I beg to lay on the Table a 
copy of Final Report at the Study 
team on the Directonte General of 
Supplies and Dlspo.als. [Placed in 
LibnI.". See No. LT-5585/86]. 




